| TEM NO. 2 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C No(s). 32757/2009
M S MEKASTER TELEMATI CS LTD. Petitioner(s)

VERSUS

M D. , PRADESHI YA | NDUS. & NV. CORP. LD. &ORS. Respondent ('s)
(with appln. (s) for directions and exenption fromfiling OT.)
Date : 09/12/2016 This petition was called on for hearing today.
For Petitioner(s) Ms. Suresh Kumari, Adv.

M. Rajesh Srivastava, Adv.

For Respondent(s) Ms. Di ksha Kukrety, Adv.

M. A ay Sharnm, Adv.
M. Amt Kishore Sinha, Adv.

M. H manshu Shekhar, Adv.
M. Upendra M shra, Adv.

M. Vinay Garg, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Respondent No.6 has already filed the counter affidavit.
Ld. Counsel for t he r espondent Nos. 1,2 and 3 have failed to
file t he count er af fidavit wi t hin t he peri od sti pul at ed under
rules. S ervice of notice is conplete on the respondent Nos. 4 and 5
but no one has entered appearance on their behalf. Viewed, in that
cont ext, t he mat t er shal | be processed for listing before t he
Honé&#39; bl e Court, under the rules.
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